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ReJll'elentation of President 
of Forelan Correspondents' 

ASlOClstlon re&llrdln~ 
Brltllb BrolUlcDsti~ 

Corporation 

4446. SHRI MEETHA LAL MEENA : 
Will the Minisler of EXTFRNAL 
AFFAIRS be I"len!led to state: 

(a) whether the President of the 
Foreign Pre,~ Cmres(lcmdent.' A<sociation 
in New Delhi Im~ I"rote<tecl to the Govern-
ment of Indill nllainst the closing down 
of the ollice of the Brit ish BrondcBsting 
Corporation nnd the cancellation "r nccre-
ditation flf thei, cone'I","d"nts; and 

(b) if 90 the reaclion of Government 
of Indin in this rellard'! 

THE DEPUTY MINISTER IN THE 
MINlSTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): 
(a) and (b). On Augu~t 23, 1970 the 
President of the Foreillln Press Corres-
ron dent.' ASllOclution Dddre~ged 0 leUer 
on this suh,iect to lhe Foreign Minisler. 
Soon after this leltet wn~ written, the Asso-
ciation elected a new President Bnd new 
Executive Committee. This matter hn~ 
been diacussed with them Dnd no further 
action is necessary. 

De_nltraUon by residents 
of Kotla Mubarakpur, 

New Deihl 

4447. SHRI YASHPAL SINGH: 
Will tllo Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVF.I..oP-
MENT be pleased to stute : 

(II) wheth';r over 2,000 reSidents of 
kotJa MubUlkapur of South Delhi stqed 
n denlOnstration recentl, in front of. his 
residence and demanded better IiviDg" 
conditions; 

(b) if 110, whether Government pro-
pose to provide bllsic amenities to the rosi-
dents of Kotln Mubarokpur; and 

(c) if so, bf what time these ameni-
ties would be proy ided? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URHAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) : (a) Yes, Sir. A 
number of people hud guthered bUl it 
cannot be stated whether thef were 011 
residents of South Delhi; 

(h) and (c). The Delhi Develol'-
ll1~nt Authority is preparing a detailed 
redevelopmenl plan of the Kolla Mubornk-
pur IIl'ea. In the llle:mwhile. the Authority 
hll~ incurred :10 expenditure of Rs. 2 
lakhs on (ll'Uv;'ion of community facililies 
in the area. No tOl'gel date for provision 
of umenities .:an be fixed, However, the 
Authority is proceeding with the matter 
expeditiou,ly . 

Ministerial levd meetilill wilb 
Pakistan 01. liarakku 

Borrage issue 

4448. SIIRI Y ASHI'AL SINGH: Will 
lh" Minister "r EXTERNAL ... FFAIRS 
be ll leasco tu Mnl~ : 

(a) whether Government are awure 
of Pak.islon's broadcast on the 12th 
November, 1970 Ihnt India WBS not rep_ 
lying to Pakistnn's communications rega-
rding holdini of u ministerial level mee-
ting on the Farak.ka Bnrrage issue; and 

(b) if so, whether Government would 
throw Iipt on Pakistan's comment? 

THE D£PUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRl SUREN"DRA PAL SINGH): (a) 
Yes, Sir, 

(b) It is n Propagandist move bf 
Pakistan_ 




